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ln supcrscssion ol all carlicr Notilications/Ordcrs on thc sr.rlljcct antl in I)LtrsLlilrl( {'

Mission vatsalya lmplcmentation Guirjcllncs issucd onoSloTl'2022' thc (lovcrnor ol /\

plcascrt to constitutc thc State chikl wclfare and Protection committce trl itcl ;ts lhr

Agcncy for thc implcmcntation oI Mission Vatsalya in thc Statc with lollrlr'virtg ttlt'rrtlr'

Name/ Designatiorr St;lttr'

Chai11lcrs,,,'
Sr Most Sccr:ctarY, I)cPartmcnt o1 Womcn & Chilcl

Dcvclopmctlt

l)rinciltal Sccrctary, I lotne & I)o litical I)cpaltmcnl or ltis Mt:trltcr

rcprcsctttativc

I)rincipal Sccrctary, l)cparlmcllt o I Social Justicc & M crrrlrct'

llnrporvcrnlct.tt or his rcprcsentativc

Principal Sccrctary, l)cPa(tncnt of I lca Ith and I:arnilY Wclfarc Mt:tlltt'r

clr h is rcprcsclltativc

l)rincip al Sccrctarv, Lcgislativc l)cPilrtmcnt or is rcprc-scttlltttvtl M cnrlrcr'

M otttllct'
I)rincipal Soc:rctarv, l)cpattlncnl o I School lr,rlucalirlrl rlr his

t 0Prcs('ntatlvc

Principal Sccrctary, I)cpart nlcnt o Sports & Yorrth Wcllarc or' Mctrtl'rt'r

SI
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Iris lt'1trr-:crtl;tt ivc

I)rincillirl S

I)cpat trrtr:nt or Ilis rcpri:st)ntativ('

,,.ri'tui-r-, rl, i,itt,ilti,-rL ol l';trlchavitt & lltrrir I

l)cvclonr n ent :llli: r!l1.i!llll'i iL'
l'r;,]iif iul S.cicr,,r,v, Ski l l, I',rlpl tlynrctrl ;tttrt lrnl rt'Prc'nt'tr rsh i lr
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M
1)rincipal Sccrctary, DoPartnlcnt o i llorrsing anrl lJrllall Af l,rils

lrr

N4 c rr bt'
or lris rcprcscntativc

Principal S l)cpartment oi Lal;cltrr Wcl[lrc or hisocrct0 rv

rcPrcscntat i vc

I)ircctor, Wrtnrcn & Clrilrl I)cvclopntcnt Mcrlllt'r

Motrltt'r'St',
(.o-rtlllt'tl rlr

Mcmbcr Sccrctary, Statc (,hild Irrotcctiou Socicty

14 Arry othcr rlomain cxpcrt/ statLrtory borly/rlcpart ntcllts to l)c

nonrinalcrl by thc ChairPcrson

FtrnctionsofstateChildWelfarearrtlProtectionConrrrrittee

1',['osupcrviscinlplcmCntationoIMissirlnVirtsaly;rwithlhclrcllltlfStirtr
l)rotccl iotr Socicty (S(lllS).

2.'l'hc(.ommittccwillprcparcanannttalactionplaninclr'rclingiirlarrc:ialllrollrlsrtl
statc and sirbmit to thc Ministry ior approval'
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il. 'l'hc Conlrittcc shall closcly rnonitor ancl rcvicw thc working strtrcttlr(ls, s('rvi
l/19?392/?o23 pr,,gr,,ss under various componcnts of Mission Vatsalya ancl holcl tlttitrtt'rlv

mcctings with District Chilcl Wclfarc and I)rotection (lorltlriLtccs ['or t'1

irnplcrncntatir-rn of thc schcmc.

4. 'l-hc Corr-rrlittcc witlr thc assistiu.rcc ol S(ll']S may fratlc ir nrcrliir ittrrl t:otlrtlttr

plan to gcncratc awal'cness amolrg, thc public on varioUs asl)o(lls ol tlrtl Missirrr

rchabilitation ancl proccdurcs for hcttcr protcction of chilclrcrl.

5. -l'hc (lomnrittcc may rationalizc thc cxisting man[)owcr in tht'inrplcrlcrrlirtll ,r

Irlr itlttimum utiliz;rtion of rcsourcos as ltcr lhc nLtmbct'ol Irlrrclis, t.itst'lrlittl ;trr

distrjct trans[crs on neccl brrsis to addrcss atlnrinistralivc cxigcrlcios.

6. 'l hc (,o11mittcc shall takc nccdful mcasrlros lor arlvocat:v, awarcrlcss il('rri

captrr:irv ltuilrling, oI all srakcholdcrs on chilrl rights an<l clrilrj rvollilrr',;rrlrl

r-oarl-ltlocks, issLtcs, contplaints rccciv0(1 rcgarrlirtg carc anrl llloIcclir)lr ol ('lri

tltc Sl;rtt'.

7. Ihc Slltc (lorlntitLcc shirll r-nakc spccial cf Iorls lrtr. (orl\,('tll0rl(l(' so ils l()

ltcnof its rrnrlor all possiblc go\,0rnnrcnt',vclIarc sc'lrctttcs Irtr tlrc t lriltlrcrl.

tl. 'lhc St;rtc (.onrrrittco sh;rll cnsrtrc tlrirt all instituliorts are s('l trttrlt'r'lhc.ltrvt'rrill

(C,alo;rrrrl l)r'otcction of (.lrilrlrcn) At'1, 2015, ;rrr(l IlLrlcs tllclcrrl.

9. 'l Irc (.hirir'1tlrsorr rlirv irrviti' iln-v oLlrt't clrlrnaitt ('xl)('tt/' st,tLlttot-\' lrtrtlr

dcpartntctrts to attcrld thc rnccting ol' thc (.onrmittcc.

Signed bY Mukesh Chandra
Sahu
Date: 10-06-2023 12:31 :34

Principal Secretary to tlte Govt. ol '\',
I)cpartrncnt of Womcn and Chilri I)cvt'1,

Mcmo No. I1-30403.5/7U7-A DaLccl I)ispLrr ttte l0 r' ltrrrc

Oopy forwardcd lor inftlrntation and llcccssary ir( tiorr to:

1. 'l'hc Secrctary to thc (lovt. of India, Ministry oI Wontcn;rnri (]hilrl l)t'vt'1,

Slrastri Rltawan, Ncw Dclhi - 110001.

2. l-hc P.P.S to the IIon'ble Chicf Ministcr, n ssarn.

3. 'l'hc P.S to Ministcr, Womcn and (lhild l)cvcloprlcnt.

4. 'l'hc Sccrctary ((iooldination) to (ihicf Sccrctary, Assatl.

/'
().

'fhc I{cgistrar, (larrhati } tigh Ootrrt, OIry-01

7. 'l'hc Mcnrbcr Sccrctary, SLatc Child l)rotcction Socicty, Assatr.l, llcltola

8. ]'hc l)ircctor, Wonrcr.t & Child I)cvclolltncnt, Uz.anbazar, (ltrwallati - l.
g. l'hc (,Iitirpo;son, Assarr (]omrnission lor I)rotcctit-lrr ol (llriltl ltiglrts ll

tlycianc -i, Satlattnay l)ath, Iloltola, (ltrwrlh;rli-28

llv ordcr clt',

Signed bY Partha Pratim

Majumdar

s,' c rQfl l$' &l rqQ-aQRQ. ?Q:.oAQ'fl "
I)oltart trtcrrt of Wtlttrt'tl,rnd (.ll i I rl I)t'r't'l ollrrlcr I

All Mcmbcrs of thc Committcc
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